LOK SABHA DEBATES

LOK SABHA

Thursday, December 1, 1977/
Agrahayane 10, 1899 (Saka)

The Lok Sabha met at Eleven of the
Clock

MR. SPEAKER in the Chair

ORAL ANSWERS TO QUESTIONS

Recomstitution of Telephone Advisory
Committees

#225. SHRI R. K. MHALGI: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Telephone Advisory
Cominittees in the country have heen
reconstituted as per scheduled date i.e.
30th September, 1977; and

(b) if not the reasons for delay?
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SHRI R. K. MHALGI : Sir, a speci-
fic assurance was already given to this
hon. House in the budget seszion itself
that the Telephone Advisory Commit-
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tees in the whole of the country shall
be reconstituted by the end of Septem-
ber 1977. It appears that the Ministry
could not keep up its promise. May I
know the reasons thereof?

SHRI BRIJ LAL VERMA : Sugges-
tions from all the States have not been
received,

SHRI R. K. MHALGI: My second
supplementary is this whether the
Ministry will be in a position to tell
what will be the final date for the re-
constitution of these Committees?

SHRI BRIJ LAL VERMA : I think
within this month they will be re-
constituted.

st peN W wEEw : & Wy
TWRA G 9w ¢ fe o
Hﬁﬁﬁﬂﬁ‘ﬁﬁww’fgm?
e H o e oW g fe
/e wER 9 wwagEt & 5@
¥ 9awdd ? T @ graeg ¥t
F UM T AT &F F AR X
sfafafaea &8 ? a7 oo 3@ a9 *v
o W@t F owmd A A uw
am G frfaed aw gE -
T F o A g oy o faawr
F¢ SwEw Ay 9r?

st gworw wat @ o @@ ¥
T wHE aAr v § aeagaw @ §
f& w3 gl fa & faq wer aF
T grfier e & fag waw &
wew W fegsr @ ¥ foad
fe mgd ok e DT dE W
sfafefaer wa# @ a% 1 gt aF
T & aww ¥ faorx o1 wew & gEw



3 Oral Answers

fo gr fadt @ WAl ®
gorfl A gEE@ AW 8, IWE
frayr o & gfafaar aqr & S

SHRI K. LAKKAPPA : Sir, there is
an inordinate delay in reconstituting
the Telephone Advisory Committees.
This is nothing but the internal quar-
rel of the Janata Party many inem-
bers asking for becoming members of
the Telephone Advisory Committee.
Shri Fernandes, the former Minister,
one day told me that we would not re-
constitute it with politicians in the Te-
lephone Advisory Committecs. He told
me like that. (Interruptions) That is
why I am reminding this Minister.
What I am asking him is: has any
guideline been prepared if you are in-
tending to reconstitute the Telephone
Advisory Committees? And will you
kindly give an assurance that party
rolitics will not operate while taking a
decision on reconstituting the Tele-
phone Advisory Committees t{hrough-
out the country?

SHRI BRIJ LAL YVERMA : There
would not be any party peclities in
constituting these Committees. The
criteria for constitution of Committees
are that there will be representation
of the State Government, Statle legis-
lature, Members of Parliaraent, Mem-
bers of the Corporation, Trade and
Commerce. There will be representa-
tion of the Press, Medical and Legal
professions. All these are represented
therein.

PROF. P. G. MAVALANKAR: Is it
a fact that these Committees all cver
the country have varying membership
from five to seven to as much as fifty
to sixty people? If it is so whether the
newly constituted committees will
have a compact and sizable number,
and also that sizable number will be a
workable number? Further, whether
it will contain Members of Parliament
belonging to that particular consti-
tuency? Lastly, what will be the exact
status of the Members of these Com-
mittees? In the past some of these
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Members used this office as a kind of
bribe taking affair. My point is, un-
less you put people of utter honesty
and integrity, it will not stop.

SHRI BRIJ LAL VERMA : 1In diffe-
rent categories of these Committees
definite number of membership has
been given. In Bombay, Calcutta and
Delhi the membership will nct be
more than thirty-one. Tn other places
where the telephone lines are less than
one lakh, maximum mehership will be
twenty-one. As regards status, it is
only advisory and no cxzecutive fune
tion. The executive funcrion perform-
ed by the members of the old advisery
bodies would not be there.

SHRI RAGAVALU MOHANARA -
GAM : Sir, the Minister has said that
important members of the municipal
committees and the Corporations will
be included in the Committees o be
constituted in the near future 1 would
like to know whether the members
belonging to opposition parties will be
includ}ed in these committees or net’

SHRI BRIJ LAL VEBMA : There
would not be any distinction in i,
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Emplsyment of Local Talent in Kudre-
mukh Project

#3226, SHRI K. LAKKAPPA: Wil
the Minister of STEEL AND MINES
be pleased to siate:

(a) whether the Kudremukh Project
is 10t absorbing  the Jocal talent to
meet the emplovment needs c¢f the
Project; and

(b} how many persons nelonzing (o
Karnataka have so far been en.ployed
in the Kudremukh Proiect in diilerent
cafegories?

THE MINISTER OF STEEL. AND
MINES (SHRI BIJU PATNAIK; : (a)
The Kudremukh Iron Cre Company
Limited is providing emgployment to
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the local people, to the maximum ex-
tent possible, within the framework
of the recruitment policy applicable
to the Central Government Undertak-
ings.

(bh) Statistiecs of emp]oyee: on ihe
basis of their regional erigin are .ot
maintained in Central Government
Undertakings according to the Gov-
ernment policies laid down over ihe
last ien vears.

SHRI K. LAKKAPPA: The hon
Minister. in his reply, has mainiain cd
{he tradition of keceping teir Years
policies. He will also continue if. I can
understand from his aswer that he is
not following any new policy at all. It
is a very important question. I am not
subscribing to the views of ‘scns of
the soil’ theory. But the Kudremukh
Project is operating in a very big way
in Karnataka State, Literacy hux ¢one
up in the last so many Yyears. There
arc a large number cf unemeglovad
Diploma-holders, Engineors, Graduates
and Under-graduates roamin; in
search of jobs. When there ar> talent-
ed people available in Karnataka State,
they are not being absorbed in the
Kudremukh Project. The Managing
Director and other Officers, are bring-
ing even cooks from other States.
Even for the third ciass and feurth
class jobs, the local peonle zre not
being employed. Will the Minister
conduct an enquirv as f{o why the
talented pecople of WKarnataka State,
who are on the list of Employment
Exchanges and who have applied for
jobs have been denied and the reas~ns
for such denial? What is the capacity
or the employment notential of the
Project? Will the Minister give a sre-
cific and categorical answer?

MR. SPEAKER : You will have to
answer only the question and not the
other part.

SHRI K. LAKKAPPA : Why not?
Let the Minister give a complete and
satisfactory answer. Let him give fuil
details.





